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Madan “1n0h 5/0 Shri S.NM. Singh
Rioy F-210-B, Ramesh Park,
Magar; ‘

-92  and Qthers .....Petitioners

O
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1, Shri Rakesh Choora

Divisional Railway Manager,

Morthern Rellway, :

Hew Dalhi-55.
2. Shri ®.K, Sarksr

Chief Administrative OFflcer( Construction),

MNorthern Raillway,

Eashmerl Gate,

felhi-6. .. Raspondents
(Ry Advocate: Mrs.Meera Chhibber)

ORDER (QOR#&L )

By Hon hle Mr. S.R. Adige, Vice Chairman (&)
i, Heard both sides.
Z. Shri Chakravorty asserts that the names of some
af  the apnlicants in the 0.4, have not found mention in
respondents seniority list dated 28.1.2000, and on that
hawsis Chelr Furthar promotions have also not  been
considered although he claimz that ths apnlicants are
senior to many of those who h sinece heen npromoted,
3. We note that seniority list dated 28.1.2000, in

forwarding letter makes 1t clsgar that representa
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nminst the same would bhe considersd by respondents,

ional seninrity list  and
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a, . Shri Chakravorty, howsver, asserts that he

the same  was published on the Notice Beoard on  10.3.2000
and annlicants have reprssented Lo resnondents on
7.4, 2000 These assertions are denled by resnondents,

5 In case, the final seniority list has not |leen

recelved by respondents  and disy

acoordanse with rules ane
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Wa’z‘/-‘—
S.R. Adige )
e ChairmanfA)

{ Kuldip Sihgh) {
i

Member (J) Y
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Pass






